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12.02 hr. 
PAPERS LAID ON THE TABLE 

ANNUAL REPORTS OF NATIONAL REMOTE 
SENSING AGENCY, SECUNDERABAD AND 
CENTRAL ELECTRONICS LTD., NEW DELHI 
'FOR 1977-78 AND TWO STATEMENTS IN 

RESPECT OF THE R&PORTS 

THE PRlME MINISTER (SHRl 
MORAR.JI DESAI) : I beg to lay on 
the Table:-

(I) (i) A copy of the Annual Re-
port (Hindi and English versions) at 
the National Remote Sensing Agen-
cy, SccWlderabad, for the year 1977-
78 along with the Audited Accounts. 

(ii) A statement (Hindi and Eng-
lish versions) explaining that Gov-
ernment are in agreement with the 
a bove Report and Accounts. [Placed 
in Library. See No. LT-2975/78] 

(2) A copy each of the following 
papers (Hindi and English versions) 
under su~ection (1) ot section 
>619A of the Companies Ad, 1956:--

(i) Annual Report of the Cen-
tral Electronics Limited, New 
Delhi, for the year 1977_78 along 
with the Audited Accounts and 
the comments of the Comptrol1er 
and Auditor General thereon. 

(ij) A statement (Hindi and 
English versions) explain.ing that 
Government are in agreement 
with. the abOve Report and Ac-
counts. [Placed in Library. See No. 
LT-2976(78) 

Ml:RcHANT 
DANGEaOUS 
MERCHANT 

SHIPPING 
GOODS) 

SHIPPING 

(CARRIAGE OF 

RULES 1978 AND 
(PREVENTION OF 

COLI.ISIO::-1S rO.T SEA) AMDT. REGULA-

TIONS, 1978 

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF 

,SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): I beg to lay on the 
Table a copy each of the following 
Notifications (Hindi and English ver .. 
'Sians) under sub-section (3) of section 

458 of the Merchant Shipping Act, 
1958 :-

(1) The Merchant Shipping (Car-
riage of Dangerous Goods) Rules, 
1978, published in Notification No. 
G.S.R. 1316 in Gazette of India dated 
the 4th November, 1978. 

(2) The Merchant Shipping (Pre-
vention of Collisions at Sea) 
Amendment Regulations, 1978, pub-
lished in Notifications No G.S.R. 
1317 in Gazette of India dated the 
4th November, 1978. [Pl4ced i" 
Library. See No. LT-2977178] 

NOTIFICATiON IlL CORRIGElfDUlIo( TO 
CorrON CONTROL ORDER, 1978 

THE MINISTER OF INDUSTRY 
(SHRl GEORGE FERNANDES): On 
behalf Of Kumari Abha Maiti, I beg to 
lay On the Table a copy of Notification 
No. S.O. 3045 (Hindi atld English 
versions) published in Gazette of India 
dated the 21st October, 1978 contain-
ing corrigendum to the Cotton Con-
trol Order, 1978, published in Notifi-
cation No. S.D. 430 in Gazette of 
India dated the 18th February, 1978, 
under sub-sectiOn (6) of section 3 of 
the Essential Commodities Act, 1955, 
fptaced in Library. See No. LT-
2978/78] 

NOTIFICATION RE. POWERS OF CERTAIN 
POLICE OFF'ICms UNDER DELIU POLICE 

ACT, 1978 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRl DHANlK LAL MANDAL) : I 
beg to lay on the Table a copy of 
Notification No. S.O. 670 (E) (Hindi 
and English versions) published jn 
Gazette of India dated the 20th Nov-
ember, 1978 empowering every Addi .. 
~iona] Commissioner of Police, Deputy 
Commissioner of Police Additional De-
puty Commissioner or Po1ice and As-
sistant Commissioner of Police to ex-
erciSe certain powers under the Code 
of Criminal Procedure, under section 
71 of the I)@lhi Police Act, 197&. 
[Pl4ced in Library. See No. LT-
2979178J 


